
lSI 

KISHNA): On behalf of Shri L.N. Mishra, 
I big to lay on the Table a copy each of 
the following pap'rs under sub-section 1 of 
section of 19A of the Companies Act, 1956:-

(I) Annual Report of the Goa Shipyard 
Limited, for the year 1967-68 along 
Wilh the Audited Accounts and the 
comments of the Comptroller and 
Auditor General thereon. 

(2) Annual Report of the Garden Reach 
Workshops Limited, Calcutta. for 
the year 1967-68 along with the 
Audited Accounts the comments and 
of the Comptroller and Auditor 
General thereon. 

(3) Annual Report of the Bharat Earth 
Movers Limited, Bangalore, for the 

year 1967-68 along with the Audited 
Accounts and the comments of the 
Comptroller and Auditor General 
thereon. 

(4) Annual Report of the Peasa Tools 
Limited Secundrabad, for the year 
1967-68, along with the Audited 
Accounts and the comments of the 
Comptroller and Auditor General 
thereon. 

(5) Annual Report of the Mazagon 
Dock Limited, Bombay, for the 
year 1967-68 along with the,Audited 
Accounts and the commen ts of 
the Comptroller and Auditor Gene­
ral thereon. 

[Placed in Library see. No. LT-960f-
69.] 

STATllIoIBMT OF CASBS IN WHICH LOWJI8T 
Tl!MDI!U HAVE NOT _ ACCI!PTI!D 

THB DEPUTY MINISTER IN 11IE 
MINISTRY OF FOREIGN TRADE AND 
SUPPLY (SHRI CHOWDHARY RAM 
SBWAK): I beg to lay on the Table a 
statement of cases in which lowest tenders 
have aot been accepted by the Iadia Supply 
Mission. London and India Supply Mission 
WasbiDgtoll, for the half year ending tho 31st 
December, 1968. [Placed III Library. S"e, 
No. LT-961/69]. 

1~2 

ESTIMATES COMMITTEE 

(i) MINtTBS 

SHRI P. VENKATASUBBAIAH (Naudi­
yal): I beg to lay on the Table Minutes of 
the sitting of the Estimates Committee 
relating to the following Reports: 

(I) iixty-ninth Report on the Ministry 
of Education-National Archives of 
India_ 

(2) Seveaty-sixth Rep 3rt on the Ministry 
of F03d, Argiculture, Community 
Development and Co-op:ration 
(D.partment of Agriculture)-Fore­
atry. 

(3) Seventy-cighth Report on the Minis­
try of Home Affairs-Central Bureau 
of Investigation. 

(4) Eighty-fourth Report on the Minis­
try of Home Affairs-Central Vi,i­
lance Commission. 

(5) Eighty-fifth Report on the Minis­
'ry of Industria) Development, 
Internal Trade and Company Affairs 
Recognition of additional capacity 
in the Barrel Industry inspite of it 
being no the Banned List. 

(6) Eighty-sixth Report on lhe Ministry 
of Petroleum & Chemicals-Purchase 
of oil barrels by the Indian Oil 
Corporation during 1966-67 apinst 
Tender No. OP,Ten-7/65. 

COMMITTEE ON GOVERNMENT 
ASSURANCES 

(i) MnrunI 

SHRIMATI SAVITRI SHYAM (Aoala): 
I beg to lay on the Table MiDules oC the 
Thirty-third and Thirty-fourth Siltings of 
the Committee on Government Assurances 
held on the 17th ani 29th April. 1969, respe­
ctively. 

COMMITTEE ON PETITIONS 

(i) MINVnI 

SHRI S.C. SAMANTA (Tamluk): 
bet Ie lay 011 tile Table Niaalal" the 


